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THE MINISTER OF STATE OF THE MINISTERY OF 
COMMERCE (SRI BOLLA BULLI RAMAIAH): (a) The total 
trea uder rubber in the different States of North-East as 
in 31.3.1996 is given below:

(In hectare)

i) Tripura 20,761

i>) Assam 10,179

iii) Meghalaya 4,105

IV) Manipur 1,400

V) Mizoram 913

vi) Nagaland 1,523

vii) Arunachal Pradesh 49

Total 38,930

(b) and (c) Yes, Sir.The Rubber Board has been taking 
|up exploratory surveys in the North Eastern Region since 
[ 1970. The area suitable for rubber cultivation in that region, 
s estimated as under:

(In hectares)

i) Assam 2 ,00,000

ii) Tripura 1 ,00,000

iii) Meghalaya 50,000

iv) Nagaland 50,000

v) Other N.E. States 50,000

Total 4,50,000

(d) The Rubber Board has been assisting small 
growers to set up processing facilities by supplying rollers 
and other estate equipments at concessional rates, assist­
ing construction of smoke houses by providing technical 
and financial assistance in addition to special assistance 
being given to tribal/SC groups for community processing.

The Board has also been providing technical and 
financial assistance to State Public Sector Undertakings 
egaged in development of rubber plantation in the region, 
besides promoting voluntary organisations of rubber grow­
ers to take up community processing and marketing

Supply of Mulberry

3125. DR. PRABIN CHANDRA SARMA: Will the 
Minister of TEXTILES be pleased to state:

(a) whether the Government propose to supply five

thousand kgs. of mulberry yarn per month to Sualkuchi in 
Assam as reported in “Assam Tribune” dated February 
21,1997 under the caption “Mulberry yarn for Sualkuchi”

(b) if so, the details thereof; and

(c) the other assistance is likely to be provided to 
Sualkuchi for development of sericulture ?

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) and (b) Yes, Sir . During the visit of a High Powered 
Team to Guwahati (Assam) on 17.2.1997 and field visits 
on 18.2.1997 it has been agreed to extend the scope of 
support to handloom weavers in Sualkuchi area (Assam) 
by arranging supplies of 5000 kgs. of Mulberry Silk Yarn 
per month by National Handloom Development Corporation 
(NHDC) Ltd. to M/s. the Assam Weavers and Artisans 
Cooperative Federation Ltd. (ARTFED) against demand to 
be placed by M/s. ARTFED.

(c) In order to supplement the efforts of the State 
Government for the development of sericulture, the Central 
Government through the Central Silk Board has established 
a Demonstration-cum-Training Centre at Sualkuchi to 
demonstrate the improved techniques of cocoon processing 
and Silk reeling to the reelers. Besides a special demon­
stration of the new technologies and machines developed 
for reeling of muga cocoons is being conducted by Silk 
Technological Research Training Institute, Bangalore. In 
addition a post-cocoon Technical Service Centre has also 
been set up to provide technical advise to silk reeling, 
spinning and weaving units including dyeing, printing and 
wet processing of silk fabrics at Sualkuchi.

I.M.F. and World Bank Assistance

3126. SHRI JAYANTA BHATTACHARYA: Will the 
Minister for the State in the Mimstery of FINANCE be 
pleased to state:

(a) whether the Government of India has been 
receiving I.M.F. and World Bank assistance for the different 
developmental projects;

(b) if so, the number of projects which have been 
funded by the I.M.F. and World Bank in India since 1991 
and in different States. State-wise; and

(c) the amounts of funds involved in those projects 
year-wise and State-wise ?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.P. VEERENDRA KUMAR): (a) to (c) 
IMF loans are for balance of payments support and are 
not given for development projects, while the World Bank 
loans are given for development projects. The numbers and 
amount of agreement signed for State-sector projects year- 
wise is given as statement.
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STATEMENT

World Bank Aided State/multi-State Sector Projects year-wise

State Year of Funding (in US$ million)

1991-92 ____ 1992-93_____ 1993-94 ___  1994-95 1995-96 1996-97

No. Amt. No. Amt. No. Amt. No Amt. No. Amt. No. Amt.

0 )  (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13)

Assam 1 126.00

A.P 1 77.40 1 133.00

Bihar 1. 126.15

Haryana 1 294.29

Karnataka 1 103.79

Maharashtra 2 241.27 1 350.00 1 246.2 1 192.00

M.P 1 58.00

Orissa 1 290.90 1 350.00

Rajasthan 1 113.41

T.N. 2 558.70

U.P 2 227.85 1 59.60

W.B. 1 34.00

Multi-State 3 503.05 2 201.50 1 350.00

6 778.32 3 589.56 4 409.04 3 674.11 8 1427.1 3 759.60

(c) Does not arise.

Coal Projects

3128. SHRI DINSHA PATEL : Will the Minister of COAL 
b< 4 'eased to state:

(a) whether 13 coal projects in the country are
facing time and cost run-runs;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government to avoid
further time delay and cost over-runs ?

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTI SINGH) : (a) and (b) As on 
31.12.1996, out of 68 coal projects each costing Rs. 20 
crs. and above under implementation in Coal India Limited 
(CIL) and Singareni Collieries Company Limited (SCCL),
13 projects were suffering time and cost overrun. Reasons 
of delay inter alia include constraints in land acquisition and 
related rehabilitation problems, delay in equipment supply 
and turn-key execution, adverse geo-mining conditions and 
fund constraints.

Textile City

3127 SHRI VIJAY SANKESHWAR: Will the Minister 
of TEXTILES be pleased to state:

(a) whether the Government have received any 
proposal from the Government of Karnataka for Textile City 
Project at Belur in Dharwad district;

(b) if so, the details of the project; and

(c) the action taken by the Government thereon ?

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) Yes, Sir.

(b) The Government of Karnataka desired to es­
tablish Textile City at Belur Industrial Estate, Dharwad 
district of Karnataka. The cost of the project was estimated 
around Rs. 874 lakhs with a project duration of 3 years. 
However, the proposal has been dropped by the State 
Government of Karnataka.


